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{(xxxi) The Indian Forest
Service (Pay) Arcendment Rules,
1977, published in Notification No.
G.S.R. 243 in Gazette of India
dated the 28th February, 1477.

(xxxii) The Indian Police
Sgrvice (Pay) Third Amcndment
Rules, 1977, published in Nofifica-
tion No. G.S.R. 9T E) in Gazelle
of India dated the 28th February.
1977.

(xxxiii) The Indian  Police
Service (Pay) First Amendment
Rules. 1977, published in Notifica-
tion No. G.S.R. 99(E) in CGaretie
of India dated the 28th February.
19717.

(xxxiv) The Indian Pulice
Service (Pay) Second Amendment
Rules, 1977, published in Notifi-
cation No. G.S.R. 90/ E) in Gazette
of India dated the 28th February,
1977.

(xxxv) The Indian Pulice
Service (Cadre) First Amendment
Rules, 1977. published in Notifi-
cation No. G.SR, 285 in (iazette
of India dated the 5th  March,
1977.

(xxxvi) The All Iniia Scrvices

(Discipline and Appeal)  Amend-
ment Rules, 1977, publisheq in
Notification No. G.SR. 358 in

Gazette of India dated the 19th

March, 1977.

(xxxvii) The Indian Adminis-
trative Service (Fixation of Cadre
Strength) Sonia Amendment
Regulations, 1977, published in
Notification No. G.S.R. 11%(E) in
Gazette of India dated the 22nd
March, 1977.

(xxxviii) Notification No.
11052/15/76-AIS(II) dated the 10th
November, 1976 containing Cor-
rigandum to Notification No.
G.S.R. 1133—1laid on the Table of
Lok Sabha on the 25th October,
1976. [Placed in Library. See
No. LT-118/77].

CHAITHA 16, 1899 (SAKA)
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President's Pension (Amdt) Rules,
1977, Notification under D.M.C. Act,

1957, a statement and Ministers
(Allowances Medical Treatmen- 'and
other privileges) Amdt, Rules, 1977.

THE MINISTER OF PARLIJAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VERMA): On be-
half of Chaudhuri Charan Singh, 1
beg to lay on the Table:

(1) A copy of the President’s Pen-
sion (Amendment) Rules 1977
(Hindi and English versions) pub-
lished in Notification No. G.S.R. 96
(E) in Gazette of India dated the
28th February, 1977, under sub-sec-
tion (2) of section 5 of the Presi-

dent's Pension Act, 1951. [Placed in
library. See No. LT-116/77].

(2) A copy of Notificaltion No.
100/77-1SG «Hindi an« English ver-
sions) published .in Delhi Gazette
dated the 21st March, 1977 making
cdrtain  amendment to Notifiration
No, U-13021/17/75-Delhi (i) dated
the 24th March., 1975 under sul-sec-
tion (3) of section 490 of the Delhi
Municipal Corporation Act. 1957.

(3) A statement (Hindi and Eng-
lish versions) explaining reasons for
the issue of the above Notification.

[Placed jn Library. See No. LT-

117/711.

(4) A copy of the Ministers’ (Al-
lowances, Mediral Treatment and
other Privileges) Amendment Rules,
1977 (Hindi and English versions)
published in Notification No. G.S.R.
58(E) in Gazette »f India dated ihe
2nd February, [977. under suh-rec-
tion (2) of section 11 of the Salaries
and Allowances of Ministers Act,

1952. [Placed in <Library. See

No. LT-118/77].

NOTIFICATIONs UNDER NAvy Acrt, 1957.

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): I beg to
lay on the Table a copy each of the
fellowing Notifications (Hindi and



